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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
0.A NO 9610f 2024
(IA No 183/2025)

IN THE MATTER OF:

NITIN DEV wAPPLICANT
Versus
STATE OF UTTARAKHAND & ORS.
...RESPONDENTS

ACTION TAKEN REPORT ON BHEALF OF DISTRICT
MAGISTRATE, TEHRI GARHWAL BEING FILED IN
COMPLIANCE OF THE JUDGMENT DATED 26.05.2025
PASSED BY THIS HON’BLE TRIBUNAL

MOST RESPECTFULLY SHOWETH-

I.  In compliance with the judgment passed bythe Hon'ble
National Green Tribunal, Principal Bench, New Delhi,on
26.05.2025 in OA No. 961/2024 titled as “Nitin Dev vs
State of Uttarakhand & Ors.”, the Additional District
Magistrate, Tehri Garhwal sent a letter to Regional Officer,
Uttarakhand  Pollution Control Board, Dehradun,
Uttarakhand, Food Safety and Drug Administration Officer,
Narendra Nagar, District Supply Officer, Tehri Garhwal and
Fire Officer, Narendra Nagar, Tehri Garhwal to take action
as per the directions of Hon'ble Tribunal. Copy of letter sent
to Regional Officer, Uttarakhand Pollution Control Board,
Dehradun, Uttarakhand, Food Safety and Drug
Administration Officer, Narendra Nagar, District Supply
Officer, Tehri Garhwal and Fire Officer, Narendra Nagar,

Tehri  Garhwal  bearing  no.-102/District  Ganga

y
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Committee/T.G. dated 11.06.2025 is annexed herewith as
ANNEXURE-1.
The Designated Officer, Food Safety and Drug

Administration, T.G. has been informed through letter No.
FDA/Court Case/44/2025/172 dated 16.06.2025 that in the
absence of food license by M/s Osho Gangadham (Janaki
Kutiya), as per Section 31(1) of the Food Safety Standards
Act 2006, no person can carry on any kind of food business
without a license. As the businessman is punishable with
fine under Section 63 of the Food Safety Standards Act
2006 for carrying on food business without a license, a suit
was filed in the Hon'ble Court of Adjudicating Officer on
05.12.2024 for appropriate action against the accused. In the
above case, the Hon'ble Court Adjudicating Officer found
the businessman guilty of violating Section 26 (1), 26 (2)
(v), 26 (3) (b) Section-31 and Schedule 4 which includes
Section 55, 56, 58 and 63 of the Food Safety Standards Act
2006 and punished Shri Manoj son of Shri Ramesh
Chandra, Manager, Shri Janaki Kutiya Dharmarth Trust
(Oshoganga Dham) Brahmapuri Lease No.- 52 Badrinath
Marg, District Tehri Garhwal with Rs. 5000/- (rupees five
thousand only). Presently, the institute has been registered
under the Food Safety and Standards Act, 2006 which is
valid till 26.11.2030. Copy of letter No. FDA/Court
Case/44/2025/172 dated 16.06.2025and the Food Safety
Registration  Certificate (FSSAI)dated 27.11.2025are
annexed herewith as ANNEXURE-2(Colly).

The District Supply Officer, Tehri Garhwal, in his letter No.
774/Petroleum Anu/2025-26/Dated 13.08.2025, informed
that the Regional Food Officer, Chaudhabigha, inspected
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the Janaki Kutiya Charitable Trust (Oshoganga Dham) on
11.08.2025. At the time of the inspection, a commercial
LPG cylinder was connected to the restaurant. Upon request
for the documents, the commercial cylinder's registration
certificate was provided. M/s Uma Gas Service, Rishikesh
has issued commercial connection to M/s Janaki Kutiya
Dharamarth Trust, Brahmapuri, Rishikesh on 18.11.2024
and LPG refill has been done by them on 18.11.2024 and
03.04.2025. Copy of letter bearing No. 774/Petroleum
Anu/2025-26 dated 13.08.2025 is annexed herewith as
ANNEXURE-3.

It has been informed by the Regional Officer, Uttarakhand
Pollution Control Board, Dehradun vide letter bearing no.-
UKPCB/ROD/SA-(111)/2025-26/2714-2277 dated
25.10.2025, that on 04.10.2025, in the presence of the
Trust's representative Swami Prem Chaitanya Ji, the main
office of the Trust has been sealed and the electricity
connection installed on the premises has been permanently
disconnected on 03.10.2025 by the Executive Engineer,
Electricity Distribution Division, Narendra Nagar, Tehri
Garhwal. Copy of letter bearing no. UKPCB/ROD/SA-
(111)/2025-26/2714-2277 dated 25.10.2025 is annexed
herewith as ANNEXURE-4.

It has been informed by the letter FS/NI/2023 dated 08
December 2025 of the Fire Officer, Fire Station

Narendranagar  that the In-charge Fire Officer,
Narendranagar inspected Asho Ganga Dham (Janaki
Kutiya) on 05.12.2025, during the inspection the following
primary fire safety arrangements have been provided by the

above mentioned institution and all were found to be

N
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functional and in satisfactory condition.Copy of the letter
bearing no FS/NI/2023 dated 08 December 2025 of the Fire
Officer, Fire Station Narendranagar is annexed herewith as
ANNEXURE-5.

S NO DETAILS

i, A.B.C Fire extinguisher 04 kg capacity | 09 Add.
il. A.B.C Fire extinguisher 06 kg capacity | 03 Add.

iii. CO2 fire extinguisher 4.5 kg capacity 02 Add.

iv. Hojerli 02 Add.

V. Fire Alarm 01 Add.
Vi. Submersible pump 01 Add.
vii. Reserve water Tank (5000x02) 10,000 Ltr.

On 12.12.2025, a joint inspection was conducted by
officials from the Uttarakhand Pollution Control Board and
the Fire Department, Narendranagar, Tehri Garhwal. The
inspection revealed that the electricity supply to the ashram.
which had been disconnected by the department, remained
intact, and the office, which had been sealed earlier, was
also intact. During the inspection, it was discovered that the
fire safety equipment at the ashram, including hose reels.
fire alarms, and submersible pumps, require electricity to
operate. During the Fire Department's inspection on
05.12.2025, these equipment were checked using an
alternative generator. All other firefighting equipment did
not require electricity to operate. During the joint
inspection, another room, which was being used as an
office, was also sealed, and a D.G. set located on the
premises was also sealed. Copy of Letter No.-
UKPCB/ROD/NGT-121/3243-2495 dated 15.12.2025 is
annexed herewith as ANNEXURE-6. \
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7. On December 25, 2025, the Revenue Department conducted
a site inspection of the Janaki Kutiya Dharmarth Trust
(Oshoganga Dham) located in Brahmapuri. The site
inspection revealed that the electricity department had
disconnected the electricity connection to the ashram. The
electricity department also removed the electricity meter
from the ashram. The ashram's office was found sealed, and
a generator set was found in the ashram premises. The
generator set was also found sealed. Copy of Letter bearing
No.-734/RA  (Investigation)-2025 Narendranagar, dated
26.12.2025 is annexed herewith as ANNEXURE-7.

8. It is submitted that a 12 KLLD-STP has duly been installed
by M/S EWS Greentech Private Limited in Shri Janki
Kutiya Dharmarth Trust Ashram at lease No 52,

Brahampuri, Rishikesh. An online application along with
copy of invoice/bill and photograph for approval has been
submitted to Uttarakhand Pollution Control Board on
08.10.2025. Copy of invoices/bill along with photographs
has been annexed herewith as ANNEXURE-8.

In light of the findings and observations from the inspection, this
report is submitted to comply with the directions of this Hon’ble

Tribunal.

st

District Magistrate
Tehri Garhwal

FILED BY-
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J Registration Certificate
Government of Uttarakhand
SS@ Department of Food Safety
Food Safety and Standards Authority of India —
Registration Certificate under FSS Act, 2006
(= 7 [m]

Guferwor @ / Registration Number: 22625066000271 &
oEE:

1. Name and permanent address of Food SHRI JANKI KUTIYA DHARMARTH TRUST
Business Operator (FBO) / @rel &R LEESE NO- 52 BRHAMPURI, TAPOVAN ,
¥y w7 AT SR rdy uarn Tapowan , Narendranagar, Tehri Garhwal,

Uttarakhand-249192

Address of location where food business LEESE NO- 52 BRHAMPURI, TAPOVAN,

2
is to be conducted / premises [ ¥ & Tapowan, Narendranagar, Tehri Garhwal,
e wigt @y e [ aRER 8 Uttarakhand - 249192

3 Nearest Landmark / Ferzam wefg: BRHAMPURI

4. Kind of Business / @RIER &l WehR: Food Vending Establishment

5. Photo Identity Card / TYel ugdm N/A
o (fergean)

This Reglstration certificate is issued under and 1s subject to the provisions of FS5 Act, 2006 all of which must be complied with by the
petty food busingss. / 7§ elleor wTer TiRan $i 2= sifiifas, 2006 3 oy ore 1 ol Ty aifdfrm & quaw & e § e seaftard

FR SERY UTe (&1 S 98T,

Place / . Tehri Garhwal Registering Authority
Issued On / Retis:  27-11-2025 (New Registration) Giate «
valid Upto: / &udr:  26-11-2030 (For details, refer Annexure) (Rt I

License Issued On : 27-11-2025 15:58:55

Annexures: To download ‘Food Safety Connect’ App, Scan the below QR

1. Product Annexure

2. Validity Annexure
3. Reqistration Id Card

Android

Note:

1. Application for renewal of Registration Certificate can be filed as early as 180 days prior to expiry
date of Registration Certificate. You can file application for renewal or modification of Registration
Certificate by login into FSSAI's Food Safety Compliance system(https://foscos fssai.gov.in) with your
user id and password or call us at 1800112100 for any clarification.

2. This Registration Certificate is only to commence or carry on food businesses and not for any other

purpese.
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' i i e or stamp b
3.This is computer generated Registration Certificate and doesn't require any signatur p by
authority,

; iviti i al turnover
4. This Registration Certificate is allowed to conduct food businesses activities having annu
upto Rs, 12 Lacs only, ’
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Product Annexure

{ J Registration Certificate
LT} Government of Uttarakhand
Ssa Department of Food Safety
Food Safety and Standards Authority of India
TGS VI

Registration Certificate under FSS Act, 2006

tfteor wea [ Registration Number: 22625066000271
Detail(s) of Food Item

]

[Note:Only standardised food products are allowed to be manufactured as per the list available on FoSCoS.

Other than Manufacturer Unit

Sl No | Name of the food category

1 16 - Prepared Foods

2 15 - Ready-to-eat savouries

3 18- Indian Sweets and Indian Snacks & Savouries products
4 07 - Bakery products
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validation And Renewal Annexure

Registration Certificate
Government of Uttarakhand
Department of Food Safety
Food Safety and Standards Authority of India

- . - i TERGTS I
Registration Certificate under FSS Act, 2006
freRzoT Eee | Registration Number: 22625066000271
Validity From validity Upto Issued On Fee Paid Type
27-11-2025 26-11-2030 27-11-2025 500 INR New
Suspension History
S.No | History | . Date
N/A

Current Status of Registration: Registration Certificate issued

Note:

1. Application for renewal of Registration Certificate can be filed as

early as 180 days prior to expiry

date. of Registration Certificate, You can file application for renewal or modification of Registration
Certlﬁcate by login into FSSAI's Food Safety Compliance System(https:Hfosc05.fssai.qov.in) with your
user id and password or call us at 1800112100 for any clarification.
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Registration ID Card

T

Issuing Authority: Tehri Garhwal

Registration ID Card

Registration ID: 22625066000271

Valid Upto:

Name:.

Address:

KOB:

Govt ID Card:

26-11-2030

SHRI JANKI KUTIYA
DHARMARTH TRUST
LEESE NO- 52
BRHAMPURI, TAPOVAN,
Tapowan,
Narendranagar, Tehri
Garhwal, Uttarakhand -
249192

Food Vending
Establishment

N/A

YERRATE 31

E¢57E
gﬁ%
gL

Issued On: 27-11-2025

[Disclaimer:This Registration ID card is issued only for the provisions
laid down under Food Safety and Standards Act, 2006 and hence, shall

not be used for any other purpose.]
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The Member Secretary,
Uttarakhand Pollution Control Board,
Gaura Devi Paryavaran Bhawan,

468, IT Park, Sahastradhara Road,
Dehradun-248001.

Sub:- Compliance of the order/Direction under Section 33A of Water (Prevention and Control
of Pollution) Act 1974 and Section 31A of Air (Prevention and Control of Pollution) Act 1981
in the case of Shri Janki Kutiya Dharmarth Trust Lease No. 52, Brahampuri, Rishikesh- Matter

Regarding i

Kindly refer to your office letter no. UKPCB/ HO/Gen-183-806/2025/991 dated 11-09-2025 on
the subject noted above

In compliance of the above order/ direction it is submitted that 12 KLD -5TP has duly been
installed by M/S EWS Greentech Private Limited in Shri Janki Kutiya Dharmarth Trust Ashram at Lease
No. 52, Brahampuri, Rishikesh. Online application for approval has already been submitted by the trust ‘
ashram on 08-10-2025. Copy of the bill/ invoice and photograph is enclosed herewith. |

it Is therefore requested that order dated 11-09-2025 for closing the operation and disconnecting the
electric supply in the ashram may kindly be revoked. An early action in this regard is highly solicited.

Any inconvenience caused is regretted.
Enclosed : as above

Swami Prem Chaitanya
ShriJanki Kutiya Dharmarth Trust
Lease No. 52, Brahampuri, Rishikesh

Copy for information and necessary action is submitted to :
\/ﬂhe District Magistrate Tihri Garhwal

2 The Regional Officer, Regional Office, Uttarakhand Pollution Control Board,E-115, Nehru Coloney,

Dehradun- 248001

Swarhi Prem Chaitanya
Shri Janki Kutiya Dharmarth Trust

% Lease No. 52, Brahampuri, Rishikesh

www.oshogangadham.com | E-mail.oshogangadham@gmail.com
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EWS GREENTECH PRIVATE
LIMITED

D-231, DELTA 1,

DISTRICT - GAUTAM BUDDHA NAGAR
GREATER NOIDA Uttar Pradesh 201308
India

GSTIN 09AAFCES301C125
91-9711356052

G e TAX INVOICE

# : EWSI2025:26103 | Place Of Supply ¢ Uttarakhand {05)
Invoice Date 1 15/1212025 #I
Terms : Due on Receipt i
Due Date : 1511212025 |
: o |
Bill To EXES Ship To T

Shri Janki Kutiya

: 52, Badri , Brahmpuri,
Dharmartha Trust, Bramhapuri Rishikesh Rishikesh LeatdNOeea B i

N .
249192 Uttarakhand Rie;:ki::rr? Mandir

|

e 248192 Uttarakhand

India '

| : S e e S )
Subjegt I

Suppiv & Inslallabon of Mechanical Sewage Treatment Plant Capacity 15 KLD

|
| 1GST
#  Item & Description e J HSNISAC _Qy |  Rate % | Amt Amount
1 Supply & Instaliation of Mechanical 84212190 1.00; 4,73,750.00 18% 85,275.00 | 4,73,750.00
Sewage Treatment Plant Capacity 12 | ! |
KLD E F “ i '
2 Transportation g | e 1‘00] 6,000.00 18% 108000 | 6,000.00 |

Total In Words

{ Sub Total 4,79,750.00 |
ar
Indian Rupee Five Lakh Sixty-Six Thousand One Hundred Five Only IG3T13 {18%,) 86,355.00
l Total ¥5,66,105.00
Notes J Balance Due #5,66,105.00

|

Thanks for your business

Terms & Condilions

\We declare that this invoice shows the actual price of the services
described and that all particulars are true and correct,

Kinaly issue the cheque in favour of EWS Greentech Pvt. Lid or Online
transfer to our Bank account,

Bank Details -
B4 RERRVIER] BRNRTE UMITED '
IFSC ICIC0000254

Ac No 025405007351 |
Branch - Alpha 1, Grealer Noida l




e




.




304

Item No. 04 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Misc Application in Disposed of Cases No. 12/2026

In
Original Application No. 961/2024
Nitin Dev Applicant
Versus
State of Uttarakhand & Ors. Respondents

Date of hearing: 16.02.2026

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the apphcant.

Respondents: Mr. Kaushal Gautam, Advecate for respondent no.1. 3 and 4.
Mr. Mukesh Verma, Advocate for respondent no. 2.
None for respondent no, 5.

ORDER

i Sh. Niun Dev made complaint dated 22.11.2023 on public grievance
portal of this Tribunal, which was treated and registered as Original

Application No.961/2024.

g The above said O.A. was disposed of vide order dated 26.05.2025 by
with dircetion to UKPCB. Food Satety and Drug Officer, Tehri Garhwal Fire
Safety Officer, Narender Nagar and District Supply Officer, Tehri Garhwal
for protection of forest land and improvement of environment and directed
to take appropriate action on the above said notices expeditiously

preferably within six months.

g, The District Magistrate, Tehri Garhwal was directed to monitor the
action by above said authorities/officers and file action taken report within

1
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one month after expiry of period of six month from the date of receipt of a
copy of this order before the Ld. Registrar General, National Green
Tribunal, Principal Bench, New Delhi who may, if necessary, put up the

matter before the Bench for further directions.

4. In compliance thereof, report dated 01.01.2026 has been filed by

DM, Tehri Garhwal,

o7 Considering further orders by this Tribunal to be necessary, the
matter has been listed before the Bench by registering the report as Misc

Application in Disposed of Cases No. 12/2026.

6. Mr. Kaushal Gautam, Advocate has appeared for respondents no. 1.
3 and 4 with Mr. Avdesh Kumar Singh, ADM. Tehri Garhwal and Mr.
Mukesh Verma, Advocate has appeared for respondent no.2 and they seek

four weeks’ time for filing of their responses/compliance reports.

7 The same may be filed by way of affidavit within four weeks.

8. The Registry is directed to issue notice to respondent no. 5 requiring

it to file its response within four weeks.

% List on 17.04.2026 for further proceedings/orders.
1 U aly,

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
February 16t 2026
M.A. in Disposed of Cases No. 12/2026
In Original Application No. 961/2024
AB



